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" - THE MINISTER OF COMMUNI-
- CATIONS (SHRI H. N. BAHUGUNA) : (a)
the  Asian  Regional Plan Committee of
CCITT which recommend international tele-
phone and telegraph links between different
countries has not given any recommendation
regarding a sub-marine cable connection bet-
ween Madras and Ceylon in its last meeting
in 1970. There are recommendations, how-
ever, for establishment of satellite carth stations
in India as well as in Ceylon, The recommen-
dationlfor interconnection between India and
Ceylon is for establishment of a M/W link
between the two countrics.

(b) A satellite earth station has already
been established in India. Establishment of a
satellite earth station in Ceylon is understood
to be under examination by Ceylon Govern-
ment. Establishment of an IndoCeylon M/W
fink is also under examination,
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Supply of Televisions to village Panchayats
in Western Uttar Pradesh

6148, SHRI HARI SINGH : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether Government had decided to
Supply a television set to every village Pancha-~
yat in Western Utter Pradesh for community
recreation and education purposes ; and

(b) if s0, how many sets have been given
so far and the names of those village Pancha-
yats to which they have been given ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) No, Sir.

(b) Does not arise.

Central aid for Rubber Cultivation in
Kerala

6149. SHR1 M. M. JOSEPH : Will the
Minister of FOREIGN TRADE be pleased
to state :

(a) whether the assistance from the
Central Government undertaking of cultivation
of rubber by the Plantation Corporation of
Kerala Ltd., has been finalised ; and

(b) il so, the particulars thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). Central
Assistance of Rs. 4.5 crores to the State
Government of Kerala for taking up rubber
plantation of 15,000 acres during the Third
Plan period has already been released. While
transferring this Centrally sponsored scheme
to the Statc Sector it was agreed that for the
maintenance of this areca till the plantation came
up to the tapping stage, assistance should be
forthcoming from the Centre. The amounts
required for the maintenance of this area is
being worked out on yearly basis and it is
expected that it should be possible to release
this assistance as well shortly.

Inlroduchon of Automation in S, T. C,,
New Delhi
6150. SHRI MANORANJAN HAZRA :
Will the Minister of FOREIGN TRADE ‘be
pleased to state :
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. (a) whether Government have introduc-
cd automation of accounts and data in the
" . State Trading Cerporation, New Delhi.

(b) whether Government have received

" any protest note or representation against

the automation ; and

(c) whether Government propose to with-
draw the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) : (a) State Trading Cor-
poration which is an autonomous body has
introduced electronic data processing system in
certain fields in progressive stages.

(b) and (c). Government have received
certain representations in this regard and we
have asked State Trading Corporation to look
into it for appropriate action.

Job Security for Government Employees

6151, SHRI ERASMO DE SEQUEIRA :
Will the PRIME MINISTER be pleased to
state :

(a) whether Government arc planning
to bring forth any ligislation for security of
service of Government scrvants holding tem-
porary posts after completion of certain years
of service ; and

(b) if so, the main features of the scheme
as compared to the labour Iegislation appli-
cable to private sector ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) The
tenure of employees holding temporary posts
for a specified period which are not likely to
be extended beyond that period is coterminus
with the duration of the temporary posts, but
persons holding temporary posts which though
created initially upto the end of the financial
year but are continued from time to time for
an indefinite period. are declared quasiperma-
nent after they have completed three years of
service, if they satisfy the conditions of eligi-
bility for such a status, viz. they are education-
ally qualified, declared medically fit and the
appointing authority is satisfied having regard
to the quality of his work, conduct and charac-
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ter as to his suitability for employment in a
quasi-permanent capacitly. Once such em-
ployses are declared - quasi-permanent, the
quasi-permanent status gives them the same
security of tenrc as for permanent Government
servants,

‘Orders also exist for conversion of tempo-
rary posts into permanent ones and for expedi-
tious confirmation of temporary employees
against such converted permanent posts. No
legistation in this regard is therefore being
considercd by Government,

(h) Does not arise.

Offer by Indian Engincers Abroad to come
back

6152. SHRIS. M. BANERJEE: Wil
the Minister ot SCIENCE AND TECHNO-
LOGY be pleased to state :

(a) whether many of the Indian Engincers
abroad have expressed their keen desire to
come to India provided they are offered jobs
on a reasonable salary ; and

(b) if so, the steps taken by Govern-
ment to bring them back ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM) :(a) Many Scientists
and Engincers have been writing to various
agencies cxpressing their desire to come to
India. However, no precise information about
their number is available.

(b) Some of the measures taken to facili-
tate the return of Scientific and Technical
Personnel to India are given in the Statement
attached. These efforts will be continued.

Statement

The following steps have been taken to
facilitate' return of scientific and technical
Personnel to India :

(i) Creation of a - Scientists’ Pool to
provide for temporary placement of
well-qualified Indian - scientists - and
“technologists returning from abroad.





